West Tripura District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.03.2022

Court- wise pendency of Cases as on 31.03.2022

Sl. No. Name and Designation of the Officer Civil Criminal Total
1 [Sri A. Debbarma, 717 193 910
District and Sessions Judge, Agartala
2 Sri Gobinda Das, 583 229 812
ADJ., (Court No. 2), Agartala
3 Sri Amarendra Kumar Singh, 0 137 137
ADJ., (Court No. 3), Agartala
4 |Sri Debasish Kar, 760 215 975
ADJ., (Court No. 4), Agartala
5 Sri Mridul Chakarborty, 193 313 506
ADJ., (Court No. 5), Agartala
6  |Smti Sudipta Choudhury, 570 346 916
Judge, Family Court, Agartala
7 Sri V. P. Debbarma, 498 391 889
Addl. Judge, Family Court, Agartala
8 Smt. Tanusree Debnath, 490 24 514
CJ (Sr. Div) & ASST. SJ., (Court No.1), Agartala
9 Sri Dulal Kanti Shukla Das, 526 24 550
CJ (Sr. Div) & ASST. SJ., (Court No.2), Agartala
10 |[Sri P.P. Paul, 197 995 1192
CJM-cum-Civil Judge (Sr. Div), Agartala
11 |Sri Soumyo Bikash Das, 107 1349 1456
Addl.CIJM-cum-Civil Judge (Sr. Div), Agartala
12 |Smti. Yashvi Taneja, 131 765 896
CJ (Jr. Div)-cum-JM. First Class, (Court No. 1), Agartala
13 |Sri Ayan Choudhury, 214 801 1015
CJ (Jr. Div)-cum-JM First Class, (Court No. 2), Agartala
14 [Smti. Dorothy Jamatia, 29 765 794
JM., First Class-cum-Civil Judge (Jr. Div),(Court No. 1), Agartala
15 [JM. First Class-cum-Civil Judge (Jr. Div),(Court No. 2), Agartala 19 688 707
(Vacant), charge remains with Smti Dorothy Jamatia, JM., First
Class-cum-Civil Judge (Jr. Div),(Court No.1), Agartala
16 |JM.First Class-cum-Civil Judge (Jr. Div),(Court No. 3), Agartala 41 704 745
(Vacant), charge remains with Smti.Deepa Bhattacharyya, JM.,
First Class-cum-Civil Judge (Jr. Div),(Court No.5), Agartala
17 |JIM., First Class-cum-Civil Judge (Jr. Div), (Court No. 4), Agartala 40 825 865
(Vacant), charge remains with Smti Aparajita Singha, JM, First
Class-cum-Civil Judge (Jr. Div), (Court No. 6), Agartala
18 |Smti. Deepa Bhattacharyya, 41 869 910
JM., First Class-cum-Civil Judge (Jr. Div),(Court No.5), Agartala
19 |Smti. Aparajita Singha, 36 971 1007
JM., First Class-cum-Civil Judge (Jr. Div), (Court No.6), Agartala
Total 5192 |10604| 15796
Station-wise pendency of Cases as on 31.03.2022
SI. No. Name of the Station Civil Criminal Total
1 |Agartala 4124 9867 | 13991
Total 4124 9867 | 13991
2 Family Court, Agartala 570 346 916
3 Addl. Judge, Family Court, Agartala 498 391 889
Total 1068 737 1805
Grand Total 5192 110604 | 15796




Gomati District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.03.2022

Court- wise pendency of Cases as on 31.03.2022

SI. No. Name and Desigantion of the Officer Civil Criminal Total
1 [Sri Arindam Paul, 221 159 380
District and Sessions Judge, Udaipur
2 Sri Manabendra Debbarma, 274 135 409
Additional District and Sessions Judge, Udaipur
3 |Sri Subhra Nath, 213 286 499
Judge, Family Court, Udaipur
4 |Sri Tapan Debbarma, 218 53 271
CJ (Sr. Div) & ASST. SJ., Udaipur,,
5 Smti, Debaleena Kilikdar 78 242 320
CJM-cum-Civil Judge (Sr. Div), Udaipur
6 |Sri Rajarshi Chakaraborty, 30 317 347
CJ (Jr. Div)-cum- JM. First Class, Udaipur
7  |Smti. Debjani Majumder, 11 433 444
JM., First Class-cum-Civil Judge (Jr. Div) (Court No. 1), Udaipur,
8 |Smti. Archana Reang, 13 394 407
JM., First Class-cum-Civil Judge (Jr. Div), (Court No. 2), Udaipur
9  |Sri Avinash Jamatia, 20 659 679
SDJM-cum-Civil Judge (Jr. Div), Amarpur
40 |Smti Susmita Das, 4 694 698
CJ (Jr. Div) -cum-JM First Class, Amarpur
Total 1082 | 3372 | 4454
Station-wise pendency of Cases as on 31.03.2022
SI. No. Name of the Station Civil Criminal Total
1 Udaipur 845 1733 2578
2 |Amarpur 24 1353 1377
Total 869 | 3086 | 3955
3 |Family Court, Udaipur 213 286 499
Grand Total 1082 | 3372 | 4454




South Tripura District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.03.2022

Court- wise pendency of Cases as on 31.03.2022

SI. No. Name and Designation of the Officer Civil Criminal Total
1 [Sri Ashutosh Pandey, 706 243 949
District and Sessions Judge, Belonia
2 |Sri Uttam Hrishi Das, 144 104 248
Judge, Family Court, Belonia
3 Sri Sushanta Debbarma, 91 47 138
Civil Judge (Sr. Div) & Asstt. Sessions Judge, Belonia
4 Sri S.K. Singh, 36 481 517
CJM-cum-Civil Judge (Sr. Div), Belonia
5 Smti. Mitra Das, 160 461 621
CJ (Jr. Div)-cum-JM First Class, Belonia
6 Smt. Madhumita Biswas, 45 388 433
JM., First Class-cum-Civil Judge (Jr. Div), Belonia
7 Smti. Swastika Das, 9 183 192
SDJM-cum-Civil Judge (Jr. Div), Sabroom
8 Sri Aritra Das, 34 114 148
CJ (Jr. Div)-cum-JM., First Class, Sabroom
Total 1225 | 2021 | 3246
Station-wise pendency of Cases as on 31.03.2022
SI. No. Name of the Station Civil Criminal Total
1 Belonia 1038 1620 2658
2 Sabroom 43 297 340
Total 1081 | 1917 | 2998
3 Family Court, Belonia 144 104 248
Grand Total 1225 | 2021 | 3246




Unakoti District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.03.2022

Court- wise pendency of Cases as on 31.03.2022

SI. No. Name and Designation of the Officer Civil Criminal Total
1 Sri Prakash Kumatr, 157 118 275
District and Sessions Judge, Kailashahar
2 Smti Jhuma Datta Choudhury 17 95 112
Additional District and Sessions Judge, Kailashahar
3 Sri Dhiman Debbarma, 138 205 343
Judge, Family Court, Kailashahar
4 Smti Lopamudra Dasgupta, 163 9 172
CJ (Sr. Div) & ASST. SJ., Kailashahar
5 Sri Saikat Das, 95 524 619
CJM-cum-Civil Judge (Sr. Div)., Kailashahar
6 |Sri Amarjit Dey, 186 325 511
CJ (Jr. Div)-cum- JM First Class, Kailashahar
7 JM., First Class-cum-Civil Judge (Jr. Div), Kailashahar (Court No. 63 221 284
1) (Vacant)charge remain with Sri Amarjit Dey, CJ (Jr. Div)-cum-
JM First Class, Kailashahar
8 |Smt. Papri Debbarma, 39 222 261
JM., First Class-cum-Civil Judge (Jr.Div), Kailashahar (Court No.2)
Total 858 | 1719 | 2577
Station-wise pendency of Cases as on 31.03.2022
Sl. No. Name of the Station Civil Criminal Total
1 Kailashahar 720 1514 2234
Total 720 | 1514 | 2234
2 Family Court , Kailashahar 138 205 343
Grand Total 858 | 1719 | 2577




North Tripura District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.03.2022

Court- wise pendency of Cases as on 31.03.2022

SI. No. Name and Designation of the Officer Civil Criminal Total

1 |Sri Subhasish Sharma Roy, 421 433 854
District and Sessions Judge, Dharmanagar

2 Additional District & Sessions Judge 28 46 74

Dharmanagar, (Vacant) Charge remains with Sri Yoginder Pal,
Judge Family Court, Dharmanagar

3 Shri Yoginder Pal, 249 194 443
Judge, Family Court, Dharmanagar

4 |sri Shaurav Saha, 191 36 227
CJ (Sr. Div) & ASST. SJ., Dharmanagar

5 [Sri Saamyojyoti Debnath, 102 304 406
CJM-cum-Civil Judge (Sr. Div.), Dharmanagar

6 |Ms. Surabhi Shekhar, 168 424 592
CJ (Jr. Div)-cum- JM., First Class, Dharmanagar

7  |Smti Lisa Debbarma, 76 374 450
JM., First Class-cum-Civil Judge (Jr. Div), Dharmanagar

8 |Sri Raja Gupta, 3 215 218
SDJM-cum-Civil Judge (Jr. Div), Kanchanpur

9  [Sri Piyush Priyadershi, 4 190 194
CJ (Jr. Div)-cum- JM., First Class, Kanchanpur

Total 1242 | 2216 | 3458
Station-wise pendency of Cases as on 31.03.2022
SI. No. Name of the Station Civil Criminal Total
1 Dharmanagar 086 1617 2603
2 Kanchanpur 7 405 412
Total 993 | 2022 | 3015
3 Family Court, Dharmanagar 249 194 443

Grand Total 1242 | 2216 | 3458




Sepahijala District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.03.2022

Court- wise pendency of Cases as on 31.03.2022

Sl. No. Name and Designation of the Officer Civil Criminal Total
Sri S. B. Dutta,
! District & Sessions Judge, Sonamura 212 416 628
Smti Sarmistha Mukherjee,
2 Judge, Family Court, Sonamura 37 82 119
Sri Sarbajeet Choudhury,
3 CJM-cum-Civil Judge (Sr. Div), Sonamura 167 598 765
Sri D. P. Mishra,
4 CJ (Jr. Div)-cum- JM., First Class, Sonamura 87 419 506
Smti Madhumita Paul,
5 JM., First Class-cum-Civil Judge (Jr. Div), Sonamura, 52 372 424
Sri Ashit Debnath,
6 Additional District & Sessions Judge, Bishalgarh 229 267 496
Smti Chhandita Debnath,
" |SDaM-cum-Civil Judge (Jr. Div), Bishalgarh 35 8rr | 912
Sri Ali Haydar Khan,
8 CJ (Jr. Div)-cum- JM., First Class, Bishalgarh 66 884 950
Total 885 | 3915 | 4800
Station-wise pendency of Cases as on 31.03.2022
SI. No. Name of the Station Civil Criminal Total
1 Sonamura 518 1805 2323
2 Bishalgarh 330 2028 2358
Total 848 | 3833 | 4681
3 |Family Court, Sonamura 37 82 119
Grand Total 885 | 3915 | 4800




Khowai District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.03.2022

Court- wise pendency of Cases as on 31.03.2022

Sl. No. Name and Designation of the Officer Civil Criminal Total
Smti. Sankari Das,
1 District and Sessions Judge, Khowali, 168 323 491
Sri Hrishikesh Chakrabarti,
2 Judge, Family Court, Khowai 101 88 189
Smti. Nandita Bhattacharyya,
s CJ (Sr. Div) & Asstt. Sessions Judge, Khowai 78 54 132
Sri Dharmendu Das,
4 |cam-cum-Civil Judge (Sr. Div), Khowai 24 1080 | 1104
Sri Koushik Karmakar,
5 CJ (Jr. Div)-cum- JM., First Class, Khowai 42 1118 1160
Smt. Jekashmee Debbarma,
6 JM., First Class-cum-Civil Judge (Jr. Div), Khowai 23 1184 1207
Total 436 | 3847 | 4283
Station-wise pendency of Cases as on 31.03.2022
Sl. No. Name of the Station Civil Criminal Total
1 |Khowai 335 3759 4094
Total 335 | 3759 | 4094
2 [Judge, Family Court, Khowai 101 88 189
Grand Total 436 | 3847 | 4283




Dhalai District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.03.2022

Court- wise pendency of Cases as on 31.03.2022

Sl. No. Name and Designation of the Officer Civil Criminal Total
Sri Goutam Sarkar,
! District and Sessions Judge, Ambassa 75 160 235
Sri Anshuman Choudhury
2 Additional District and Sessions Judge, Ambassa 26 119 145
Sri Ramdas Chattopadhyay,
3 Judge, Family Court, Ambassa, 13 17 30
Sri Rahul Roy,
4 Civil Judge (Sr. Div) & Assistant Sessions Judge, Ambassa 53 6 59
Sri Satyajit Das, ,
5 CJM-cum-Civil Judge (Sr. Div), Ambassa 34 64 98
Smti Reena Debbarma,
6 CJ (Jr. Div)-cum- JM., First Class, Ambassa 12 72 84
7 |Sri Surya Deo Singh, 106 166 272
Additional District & Sessions Judge, Kamalpur
8 |Sri Sanjan Lal Tripura, 6 223 229
SDJM-cum-Civil Judge (Jr. Div) Kamalpur
9 |Sri Bikash Debbarma, 38 267 305
CJ (Jr. Div)-cum-JM., First Class, Kamalpur
10 [Sri Ramanuj Bhattacharjee, 11 340 351
SDJM-cum-Civil Judge (Jr. Div), Longtharai Valley
11 |Sri Abhijit Adhikari, 7 146 153
Civil Judge (Jr. Div)-cum- JM., First Class, Longtharai Valley
12 [Sri Gaurav Kumar Shabhi, 0 33 33
SDJM-cum-Civil Judge (Jr. Div)., Gandacherra
13 |Sri Thomas Lalditsaka Darlong, 2 32 34
Civil Judge (Jr. Div)-cum- J.M. First Class., Gandacherra
Total 383 | 1645 | 2028
Station-wise pendency of Cases as on 31.03.2022
SI. No. Name of the Station Civil Criminal Total
1 Ambassa 200 421 621
2 |Kamalpur 150 656 806
3 |Longtharai Valley 18 486 504
4 |Gandacherra 2 65 67
Total 370 | 1628 | 1998
5 |Family Court, Ambassa 13 17 30
Grand Total 383 | 1645 | 2028




District-wise pendency of Civil and Criminal Cases as on 31.03.2022

Sl. No. Name of the District (s) Civil | Criminal | Total

1 |West Tripura District, Agartala 5192 | 10604 | 15796
2 |Gomati District, Udaipur 1082 3372 | 4454
3 |South Tripura District, Belonia 1225 | 2021 | 3246
4 |Unakoti Judicial District, Kailashahar 858 1719 | 2577
5 |North Tripura District, Dharmanagar 1242 | 2216 | 3458
6 |Sepahijala District, Sonamura 885 3915 | 4800
7 |Khowai District, Khowai 436 3847 | 4283
8 |Dhalai District, Ambassa 383 1645 | 2028

Total 1130329339 40642




